OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE: EAST DISTRICT,
- KARKARDOOMA COURTS DELHI

QRDER

I'he following transfers & postings are hereby made in official exigency with immediate effect:-

Sk
No. Name From To
. Ms. Parul Sharma PA in the Office Pool, East District, |PA in the Court of Sh. Raghubir
1. |DVo Sh. Deepak Kumar Sharma | Karkardooma Courts, Delhl, Singh, ADJ-01, East District,
Karkrdooma Courts, Delhi.
_ M’s. Bhanti Budhiraja PA in the Court of Sh. Raghubir|PA in the Court of Sh. Atul Krishna
2. \A o Sh. Sandeep Kr. Budhiraja {Singh, ADJ-01, East District,| Agrawal, CMM, East District,
£.C.:63977385 Karkrdooma Courts, Delhi. Karkardooma Courts, Delhi.
- i .
Note :. Non-compliance of the transfer order or immediately proceeding on leave shall be considered as
deliberate insubordination and appropriate disciplinary action shall be initiated against the official
. as per rules.
arkardooma Courts, Delhi.
o 2<32 2. 27 P T/Admn/EasyKKD/2021 Delhi, the Dated...?:l//.?% 202/
& Copy forwarded for information and necessary action to:-
1. Ld. Principal District & Sessions Judge (HQs), Delhi. JEa
2. 'The DDOQ, East District, Karkardooma Courts, Delhi.
b I'he Administrative Officer (Judl.), Admn.-I, O/o Principal District & Sessions Judge (HQ), Delhi.
k| 4. The Accoumts Officer, East District, Karkardooma Courts, Delhi.
5. The Officers/Officials concerned.-
G, Déaling Officials, Personal File/Leave/ACR Cell.
\./ The Wehsite Committee, Tis HazarMourts/Karkardooma Courts, Delhi.
B R&) Branch, East District, Karkardooma Courts, Delhi for uploading the same through LAYERS.
: 9. Dealing Official, LAYERS, Tis Hazari Courts, Delhi,
R . 10. PS/Reader 1o the undersigned. :
; 11. Concerned File, i
3 g Principal District & Sessions Judge (East)
1

Karkardooma Courts, Delhi.



